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The following transfer and postings are hereby made in ofiicial exigency, with
immediate eifect:
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Code W __ __7

*1. Paxvufiliuruar JA in Department oflaw, Justice '8?
5 Verma IA LA, GNCT, Delhi (a/w Sh. Bharal
‘E-C:S7324568 D Paraslrar, Pr. Secretary)

IA in National Legal Service
Authority on Coterminous
basisfafw Sh. Bharat Parashar,
Oflicer on Special Duly), '

2.

'4’
Shiv/:miJA Reader in the Court of Dr. Raj
BQ59233528 Kurnar Slngll, JMFC-95, Central,

Tis I-Iazari Courts, Delhi

JA in Copying Agency, Shahdara,
KKD Courts, Delhi

1‘ 3’. Charanjit IA Reader cum Ahlmad in the Court of
EC: 65560302 Ms. Meena Chauhan JMFC (NI ‘

Act), (Digital Court)-03, Central, Tis i
Hazari Courts, Delhi _

Reader in the Court o?Dr. Raj
Kumar Singh, JMFC~05, Central, ‘
Tis Hnzeri Courts, Delhi

C4. D Deépalc Munjal IA/Branch-hi-change in Judge’s
IA Library, Central, Tis Hazari Courts,
EC: 99579467 Delhi

Reader ourn Ahlmad in the Court
o£M5. Meena Chauhan JMFC (N1
Act), (Digital Court)-03, Central,
Tis I-Tazari Courts, Delhi

E"

EC:792S3923

Babita.Rani Brm1ch-in-ChargeLibrary,North- }Braneh-in-Charge in Judges’
IA lwcst, Rohini Courts, Delhi §Lib1-my, Central, Tis Hazn-i3

Courts, Delhi ‘

;r. Dhiraj Kurnttr JA in E-Sowa & Suvidha Kendra,
Doomra IA Tis Hazari Courts, Delhi
BC: 81467877

Branch-in-Charge Library, North-
West, Rohini Courts, Delhi

:4 Setyenclra D JA in Copying Agency, Shahdara,
. K.umar,JA lKKDCou.rts, Delhi

EC: 23467253

IA in E-Sewa &. Suvidha Kendra, I
Tis Hazari Courts, Delhi ‘

9° Poonam Rani ‘ Aeetnfllhhnad in the Court ofMs.
JJA Padma. Ladol, JMFC-04, NDD,

; EC:7012196l Patiala House Courts, New Delhi
(under tranrferj

JJA in Computer Branch, Central, 1
Tis I-iazari Courts, Delhi C

19.
‘ HA
l EC: 99968087 ‘

1 Pores Bhatrtager JJA in Computerlliranch, oe£iea1,""" C
Tis I-Iazari Courts, Delhi

Asst. Ahlmad in the Court of Ms. i
Padrna Ladoi, JMFC-O4, NDD, *
Patiala House C_our§s,_]'[e1v_Delhi

C10. Navdeep Aéet. Ahlmafih the Court 61'Ms. K
1 Chaudhary JJAC Padma Ladol, JMFC-04, NDD,
1 EC: 78853737 Patiala House Courts, New Delhi

JJAWi'ti* Mediation Centre, Tis
Hazari Courts, Delhi

11. ‘ Rajesh Kumar Asst. Ahlmad in the Court ofMs.
JJA ; Shipra. Dhankar JMFC-01 (Immoral
EC:l8812778 l Traffic), Central, Tis Hazari Courts,

Delhi

Asst. Ahimedin the Court of Sh.
Ankit Solanki JMFC (N1 Act)
(Digital Court) North, Rohini
Courts, Delhi

12. Sushant Rana Asst. Ahlmutl in the Court ofSh.
Ankit some JMFC (NI Act)HA

EC: 550243 62 (Digital Court) North, Rohini
Courts, Delhi

Asst. Ahlmnd in the Court of Ms. 1
Shipm Dhankar 11vn=c-01 §
(Immoral Traffic), Central, Tis j
Hazari Courts, Delhi ‘

1 13.

vi

Swamjeet Kaur ‘ Reader in the court of Sh. Nidhish
SJA 1 Kumar Mecnn, JIVIFC-10, South-
EC: 43857937 1 West, Dwarka Courts, New Delhi

Reader in the court of Ms. Tanvi
Khurana, CJMI, South, Suket
Courts, New Delhi
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'11: Priaiveeniiiumar Reader in the court of Ms. Tanvi Reader€5i't1‘e7:biri1“bfsh. Nidhish 1
Panwar .iA l Khurana, CJM, South, Saket Courts, 3 Kumar Mecna, JMIFC-i0, Suuth- 1
EC: 77869983 it New Delhi l West, Dwarka Courts, New Delhi ,

its . Bishwajeet Ahlmad in the court of Sh. Sanjeev .iA_in ftccounts Branch (I-1Qs), Tis
Mahto JA . Kumar Singh, Hazari Courts, Delhi
EC53876320 , DJ (Commercial Court)~04 (Digital .

Court), South, Saket Courts, New
‘ . Delhi

r _ , _

-"
\

'16. Rovinder ‘ilkhlmati in the court of Ms. Ahlmad in theflcourt of’ sh.,D . . _ . . ,
l I . i - , I ' I .

Kumar JJA evansht Janmeja, JMFC 04, SBDJBGV Kumar Stngh DJ
EC IFS20290 South East, Saket Courts New (CO1Tlt‘i16i‘C1t'il Court) 04 (Digital

t l Delhi i Court), South, Saket Courts, New ;
, 0 l Delhi _ t

,4”
!"i'7"C. ii‘./§N.Bhatt IA ,‘JAHin”At:eouiits BranchC(CI4iQs),Tis Xhirnad in (the court of Ms.

_ _\ __ ,::_:__ ___::' __... . . ........___ _ 9 l __ ____,_____ ______ __ __

lEC: 87953163 I-inznri Courts, Delhi Devztnshi Janmeja, JMFC-04,‘
ti - \ South-East, Saket Courts, New

l ' D ih'
TS . ',AnkitJain IA _Ahlmad in the Court of Dr. Ahimad in the Court of S11. Vinny

EC: 61493965 Surender Mohit Singh, POLC-08, Singhai, DJ-09, Central, Tis
T Rouse Avenue Courts, New Delhi I-iazari Courts, Delhi ‘

1 l
0, 19 . Neha Maihotra ,Ahlmad in the Court at Sh. Vinny Ahlmad in the Court of Dr. i

_ [ _ _ ___________ _____ ____ _ _. .

JA , Singhal, DJ-09, Central, Tis Hazari Surender Mohit Singh, POLC-08, 3
i‘ EC: 45143563 , Courm, Delhi Rouse Avenue Courts, New Delhi

in __
20

l
. Q Indrapratap Aitimad in the court of Ms. Shazadi i Record Room (Criminal), Tis

Singhifit I-ielima Sadiya, JFMC (Mahiio HazariCourt,Delhi
;EC:37268854 Court)-02,East,KKDCourts,Deihi ‘ _

21

,_-_

. ‘Vinny Kumar FRecord Room (C1-iminal)Tis Hazari l Ahimad in the court of Ms.
l 1». 1Court,Deihi ‘snmdt Httlimti Sadiya, JFMC
lt:c11a1v249s ; ![Me.hiia Court)-02, East, mm
i I _ _ _| Courts. Delhi

Is)IO . Lalit Kishor IA ‘ Reader in the Courtlof §hL Rajesh Reader in the court of Ms. Aiica
EC:761212l0 Kumar Goel, District Judge Singh, JMFC (Mahila Court)-03,‘

(Commercial Court)-02, Centrul, West, Tis Hazari Courts, Delhi 1
_ ___,_ Tis Hazari Courts, Delhi _ _ _ _

i_:.,..._
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.’ Kl Praveen Kumar Reader in thew Court previouslyi Reader in the Court of Sh. Rajesh
Kumar Goel District Judge t
(Commercial Court)-02, Central,
Tis Hezari Courts, Delhi

7 . ._._._.____l

l Sharma SJA presided over by Sh. Anubhay Jain ‘
lEC:851694i7 1 ACIM, Shahdnra, taco Courts, i

Delhi

24 . it. R8_18Si'i ,Reader tn the court of Ms. Aiita Reader in the Court previously
hopra,.iA ‘I Singh, JMFC (Muhila Court)-03, t presided over by Sh. Aoubhav Jain
C53l48943 West, Tis i-iazari Courts, Delhi ACIM, Shtthdaro, KKD Courts,

.0 _1,___ . _ :J_P¢lh_i.__ ___
moo?

Quiz:

I .

an 1'at
Earlier Order No. S1328-Sl500Ii’&'i‘i‘Admn.-lift‘!-iCl HQsl2024 dated 101093024 i.r.o. Poortom Rani. JJA (t
serial No. 4 i is hereby cancelled.

in pursuance to transfer order No 51328-5|500i'P&TMdrnn.-lifTliCl HQ:i202-1 dated 10/09/2024, oil the oflieiais
who are yet to comply with the oven dated order, are stand relieved with immediate el’i':et from their respective
transferor stations and are further directed to join their transferee place of postings (accept Mr. Poanam Ran!
JIA ofliciol mentioned‘ at serial no 4 in order dared 18092024) All other appiicntions received In this afiice for

\dJ\/V_\extchsiun of time and request for uineeiiation i.i'~0lli8ii;lt]'t1fdl:l"‘IlI'¢ hereby rejected.
Q a

3 As directed, in pursuance to letter dated 24.09.2024 of Sh. Sahll Khurtrti, Civil Judge-01, Central, Sh. Ajay
Vermu, JA, temporary Ahimad in the Court oi‘Ld. Civil Judge-01, Central is hereby regularized therein. I~‘urther,
Ms. Deepiiut, JAI Ahlmod in the Court of Sh. Sttltil Khurmi, Civil Judge-01, Control (on maternity
{rave/cantiuuirzg on CCI.)is hereby directed to report in the Oiilee Pool, Hqs.

Non-compliance of the instant orders or proceeding on lcnvt: shnll lead to initiation of strict disciplinary
proceedings against the delinquent ofiieial, without any further communication in this regard.
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Principal District & Sessions Judge (HQs)

Tis Hazari Courts, Delhi

' 5- All fl"! Bl'fln=l1 I"-Chars“. Administration -Branches of Concerned Districts i ‘cw Delhl, are directed to
Intimate this ofllce mrmefsj aftlxe 0_fllcIal(s), in the event ofany Iran-canyzllcrtce especrive Dis1ricLt.

(Sanjay Garg-I)

No.5fi2og {Q342 lP&TlAdmn.1I/THC/I-lQs/2024 Dated, Delhi the D1Ll?_2l4
.r

,Cop){,forwarded_for informat'iQn_and uccc _lj{_l1Cfi0I1_t_(§_ _ i _ _ V V V V_ ssa

1..~ All the Principal District & Sessions Judge(s) concerned, Delhifblcw Delhi
./ The Ofiiicers/Officer In-Charges concerned.

3. All the concerned Branch In-Charges, Admn.-H, Delhi/New Delhi with the directions to
intimate the oflice ofthe undersignedflorthwith, names ofthe any delinquent officials, in
the event ofany non-compliance in their respective Districts.
The Personal Office of the undersigned.
The Sr. Accounts Officer 1‘ Accounts Ofiiccr, Contra], THC, Delhi.
The DDO, Accounts Branch concerned for necessary action.
The Dealing Assistants, Personal File, Leave & LAYERS Seat, Central, THC, Delhi for
further necess ry actio11/updation as per rules.

8. The Dc Assistants,ACR Cell (HQs), Delhifor maintaininglupdating the record
 ‘posting details ofthe ofiicial concerned for the purpose of seeking ACRs.

e Dealing Asst, Website Committee, THC with the direction to upload the order on the
‘Employees Corner’ (on Website).

10. The ofiicials concerned for immediate compliance.
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Q 3 U‘ B Principal District 8: Sessions Judge (HQs)

________...-*' Tis I-Iazari Courts, Delhi
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